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DEVELOPMENT be pleased to state: 

(a) whether the State Government of 
Delhi has submitted any proposal for 
regularisation of 600 colonies; 

(b) the reaction of the Union Govern-
ment thereto; 

(c) the names of colonies proposed to 
be regularised; 

(d) whether applications for issuing No 
Objection Certificate to several colonies of 
Palam area are under consideration of the 
Union Government; 

(e) if so, the details thereof; and 

(f) the time by which these applications 
are likely to be approved? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a)to(J) A proposal has been 
received from Government of National Cap-
ital Territory of Delhi. As certain additional 
information called from the said Govern-
ment has not yet been provided by it, the 
Central Government is not in a position to 
react to the proposal. 

[English] 

Upgradation of Sea Harrier Fighter 
Aircraft 

*1490. SHRI SATYA DEO SINGH: 
SHRI DATTATRAYA 

BANDARU: 
DR.RAMKRISHNA 

KUSMARIA: 

'"'ill the PRIME MINISTER be pleased 

to state: 

(a) whether the Govemment propose 
to make the 'Sea Harrier' fighter aircraft of 
the Indian Navy more combative and so-
phisticated; 

(b) if so, the details thereof; and 

(c) tre time by which this work is likely 
to be ;completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) No Sir, there is no such 
proposal. . 

(b) and (c). Do not arise. 

[T rans/ation] 

Fertilizer Plant at Phoolpur 
Allahabad 

*1491. SHRI RAM PUJAN PATEL: Will 
the Minister of CHEMICALS & FERTILIZ-
ERS be pleased to state: 

(a) whether the Government propose 
to expand the fertilizer plant of IFFCO at 
Phoolpur-Allahabad, Uttar. Pradesh; 

(b) if so, the area of farmers' land 
acquired by the Government during the last 
5 years and the rate of which compensation 
has been paid to them~ 

(c) whether an assurance for providing 
jobs to those people whose land was ac-
quired was given by IFFCO; 

(d) if so, the number of persons given 
employment so far and the number of per-
sons yet to be provided jobs: and 




